CENTRAL ADMIN ISTRAT IVE TRIBUNAL
BANGALORE BENCH

Second Floor,
Commercial Complpx,

Indirenagar,
: : BANGALCRE - -560 ©038..
Miscellaneous APpln:No.346 of 95 Dates: 31 AUGISSS
in ' v :

APPLICAT ICN NO. » 715 of 1993,

'APPLICANTs: S.Ravi,
v/s.

RESPONDENT§ Secretarg Central Board of Direct Taxes and
anot er.. _ ,

To

1. ' Sri.B.R Nagaraja Rao,"
Advocate,No.97, N Block,
Kuvempunagar,Mysore-23,

2, Sri.M.S.Padmarajaiah, Senior Gentral
Govt.Standing Counsel yHigh Court Bldg,
Bangalore-1.

]

Siject:— Ferwarding copies of the Orders passed by the
Central Administrative Tribunal,Bangalore~38.
——— XX K .

Please find enclosed harewith a copy of the Order/
Stay Order/Intorim Order, passed by this Tribunal in the above
merrtioned appllcatlon(s) an_l14-08-1995.
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ORDER ON M.A.NO.346 OF 1995

(P )VC/(‘I’-VR)M(A)
i94\;1(;1131‘ 14 1995.
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Heard the learned Standing Counsel{
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sought for two months further extension
of time. As a final chance, time to

comply with the order is extendedA_by 2
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B [ [reErBERC) VICE-CHAIRMAN.
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Central Admisistrative Tribunal
Bangalore Bench 4
Bangalore




